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Enrichlnif Uranlmu throngli 
Chcmlcal Process

*263. SHRI S. D. SOMASUNDA- 
RAM: Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether Government are aware 
of the breakthrough made in France 
for securing enriched Uranium by the 
more economical chemical process;

(b) whether the researches made in 
India have put this country also on the 
road to development of nuclear energy 
by undertaking enrichment of 
Uranium; and

(c) if so, whether Government 
propose to intensify efforts for self- 
reliance in this regard?

THE PRIME MINISTER 
(SHRI MORARJI DESAI): (a)
Yes, Sir. It is, however, understood 
that the economic feasibility of the 
process is yet to be established and 
the details of the process have not 
yet been made public.

(b) India’s nuoiear pcwer program
me is based on natural uraniimi, ex
cept for the Tarapur Atomic Power 
Station where enriched uranium is 
used. Notwithstanding this, the De
partment is keeping in touch with the 
developments concerning the uranium 
enrichment process.

(c) Yes Sir, within the resources 
that can be made available for the 
purpose.

'Settini: np of a Liquid Propellent 
Plant in Trivandrum

2077. SHRI VAYALAR RAVI: Will 
the Minister of SPACE be placec' io 
state:

(a) whether Government have taken 
a final decision regarding the setting 
up of a Liquid Prppellent Plant in 
Trivandrum District of Kerala; and

(b) if so, the salient features there
of?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) No, Sir.

(b) Does not arise.
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Scheme for Building of Roads

2079. SHRI PRASANNBHAI MEH
TA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to 
state:

(a) whether the State Government 
of Gujarat have submitted to^ the 
Union Government a scheme for 
building roads in the Gujarat State;

(b) if so, the amount sanctioned by 
the Union Government to the State 
Government for building roads in the 
State during the year 1977-78;

(c) whether all the roads proposed 
by the State Government will be 
financed by the Centre;

(d) if not, the reasons for the same; 
and

(e) whether the Gujarat State has 
not been provided sufficient funds by 
the Ministry in the past for the con
struction of new roads in the State?

THE PRIME MINISTER 
(SHRI MORARJI DESAI): (a)
to (c). The State Government have 
been representing from time to time 
for Central financial assistance for 
making up the deficiency of roads in 
the State vis^a-vis the 20-Year Plan 
suggested in the Report of Chief En
gineers on Road Development Plan 
for India (1961—81). The 20-Year 
Programme was a requirement as
sessment projected by All-India Chief 
Engineers' Group and fulfilment has 
to depend upon the availability of re
sources in different Plan periods.

So far as Central Road Schemes are 
concerned a sum of Rs. 70.51 crores 
has been provided to Gujarat since its 
creation in 1960. For expenditure dur
ing April—July 1977 out of funds Vot
ed on Account, a sum of Rs 150.70 
lakhs has been released for the pur
pose, As regards funds for the re
maining period of the year, the pro
vision would be intimated after the 
Demands for Grants have been voted, 
by Parliament,




